
373 P L T PHALOUNA 9, 1905 (SAKA) PLT 374, 

~ ~ anq ft;m ~ 

~, ~ ~r  ~ I'm I 

•• ' ~ ,,  .•• 

12.20 hrs. 

PAPERS LAID ON THE TABLE-CtJIII.t, 

India Telegraph :Tenth Amendment) 

Rules, 1983 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI V.N GADGIL): H beg to lay on 
the Table a copy of the Indian Telegraph 
(Tenth Amendment) Rules. 1983 (Hindi 
and English versions) published in Noti-
fication No. G S.R. 916 (B) m Gazette 
of India dated the 24th December, 1983 
under sub-section (5) of section 7 of the 
indian Telegraph Act. 1885. [Placed in 
Library. See No. LT-7711/84]. 

(I "te rruptions) 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND 
WORKS AND HOUSINO (SHRI BUTA 
SINOH): Sir, for the last IS minutes 
whatpver has been said, has been said 
without your permission. Nothing should 
go on record, Sir. 

( Interruptions) 

Re.iew OR the working of and Annual 

Report or North Eattern Electric 

Power Corporation Ltd., Sblllong for 

1982-83 and Statement for delay iD 

laying these .. pen. 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENEROY (SHRf 
ARIF MOHAMMAD KHAN): I bel to 
lay on tbe Table : 

(I) A copy each of tbe foJlowinl 
papers (Hindi and English 
ers~ ns  under Bub.section (I) 

of section 619A of the Companies 
Act, 1956 :-

(i) Review by the Government 
aD the workinl of tbe North 
Eastern Electric Power 
Corporation Limited, Shit-
long for the year 1982-83. 

(ii) Annual Report or the North 
Eastern Electric Power 
Corporation Limited, ShU. 
)OD" for the year 1982-83 
along with Audited Accounts 
and the comments of tbe 
comptroller and Auditor 
General thereop. 

(2) A statement Hindi and EnJlisb 
versions) showing reason. for 
delay in layina the paper. men-
tioned a t (I) above. [Placed in 
Lihrary, See No LT-77J2/84]. 

Reviews on the work .. of .... AD .... 

Report. of RehabUitadoa ladatri. 
Corporation Ltd., Caleutta for 1981-13. 

Employees' Provident-Fuad 0 ......... 

don for 1982-83 aDd Statemeata for 

deallY in laylaa allele ,.pen. 

THE MINISTER OF STATB IN THE 
MINISTRY OF LABOUR AND RBHA-
BILITATION (SHRI DHARMAVIR) : 
I beg to lay on the Table : 

(1) A copy each of the followina 
papers (Hindi and Boa1ish) under 
~ se n (I) of section 619A of 
the Companies Act, 1956 : 

(i) Review by the Government 
on the workinl of tbe Reba-
bilitation Industriel Corpo-
ration Limited, Calcutta, for 
the year 1982-83. 

(ii) Annual Report of tbe Reha-
bilitation Industries Corpo-
ration Limited, Calcutta, 
for the year 1982-83 alonl 
with Audited Account! and 
tbe comment. of the 
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Comptroller and Auditor 
General thereon. 

(2) A statement (Hindi and English 
versions) showing reasons for 
, 'delay in laying the papers 
mentioned at (t) above. [Placed 
in library. See No. LT-7713/84). 

(3) A copy of the n~ e  

Annual Accounts (Hindi and 

English versions) of the Emplo-
yees' Provident Fund Organisa-
tion for the year 19 2.53 together 
with Audit Report thereon. 

(4) A statement (Hindi and n ~  

versions) showing reasons for 
delay in laying the papers men-

tioned at (3) above. lPlaced in 
Library. See No. LT-7714j84J. 

Notifications under Coal Mines Provident Fund 
and Miscellaneous Provisions Act, 1948 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHRI 
DALBIR SINGH): I beg to lay on the 
Table a .copy each of the following Notl-
fications (Hindi and Eng1 ish er~ ns  

under section 7A of the Coal Mines Pro.· 
vident Fund and Miscellaneous Provi-
sions Act, )948 :-

(J) The Coal Mines Provident Fund 
(Second Amendment e e~ 

1983 published in Notification No 
G.S.R. 993 in Gazette of n ~ 
dated the 25th December, 1983. 

(2) The Andhra r e~  Coal ne~ 

Provident Fund (Second Amend-
ment) Scheme, 1983 pubm!hed in 
Notification No. G. S. R. 994 in 
Gazette of India dated the 24th 
December, 1983. 

(3) The Rajasthan Coaf Mines Provi-
dent Fund (Second Amendment) 
Scheme, 1983 published in Noti-
fication No. O.S.R. 995 in Gazette 
of India dated the 24th December, 

1983'. [Placed in Library. See 
No. LT-771'/84]. 

Post Office Rt'currlng Deposit (Amend .. 

ment) Rules, 1984 aud Notification under 

Estate Duty Act, 1953. 

THE DEPUTY MINISTER IN THE 
MINlSTR Y OF FINANCE (SHRI 

JANARDHANA POOJARY): I bei to 
Jay on the Table 

~ 1) A copy of the Post Office Recurr .. 
ing Deposit (Amendment) Rules, 
1984 (Hindi and English versions) 
published in Notification No. 
G.S.R. 62(E) in Gazette of India 
dated the 14th February 1984 
under Section J 5 of the Govern-
ment Savings Banks Act. 1873, 
[Placed in Library. See No. LT .. 

77) 6/84]. 

(2) A copy of Notification No. 
G.S.R. 165 (Hindi and English 
versions) published in Gazette of 
India dated the 18th February, 
) 984 regarding exempl ion of the 
property be'lllested by the 
deceased to 'Jawahar Lal Nehru 
Memorial Fund' being a fund 
notified under sub-clause (iV) of 
clause (2Be) of section 10 of th. 
Income tax Act 1 19() I from ievy 
of estate duty under sub-section 
t2) of section 3 ~ of the E,lalc 
Du(c Act, 1953 I Placed in 

Library. See No. LT.7717/84] 
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